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Title: Statement regarding Member of Parliament Local Area Development Scheme (MPLADS).
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SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, you said that we would be allowed to raise the issue of JPC in
the "Zero Hour'. JPC should get priority in the '"Zero Hour' today. ...(Interruptions) # smas smeiam & &% e §| it @1
AH THIR ¥ 3FR &H S WX T8l & arerl a1 det arei18€, (=aamm) Sir, the small investor has been looted. ...(Interruptions)
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MR. SPEAKER: | can understand that the question of JPC is important. | have already promised that | would be
allowing it during the "Zero Hour'. As a matter of fact, on this particular question, notice for Adjournment Motion was
given which | have already refused. Therefore, this question cannot be raised by way of Adjournment Motion. | have
also told at that time that during the 'Zero Hour' | would be permitting you. s se= &1 enfRedt R 81 &8 ar+fia we=i 3
YT e W WA [ 3| SR-STER H Uge H 9! gorred o arert gl
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| must say that Shri Dasmunsi has already approached me saying that this is an important issue. | have told him that
though the Adjournment Motion on this issue has been rejected, | am going to permit the Members to speak.
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3TEqH HEIGA: AT TH HY F8 Gahd 8¢ e 451 ¥ Repdwe 9, a8 # dr=a € 5 s w7 #sayei €1 Let me have some
discretion. After Shri Ramji Lal Suman, | am going to allow you.
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